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service and presently working as .

myself, my spouse and dependants*:
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years, belonging to M;ﬁ, [.Wre, W}' Gee

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

- A.  Deatails of movable assets
’/&ﬁ (Assets In joint name Indicating the extent of joint ownership will also have to be
given)
:ro. Description Selr Spauw] Dependant-1 | Dependant-2 p:::n::mvs
s Name(S, Na Nams me
i Cash P o
© | 5,809/ Renukuno Roei ke frg A LaKsh iAo, Dﬁﬁ’g,‘;ﬂﬂ"
(ii) | Deposits In .
Baﬂlltﬁ, Financial 3 | N
Institutions And - & N A /
Non-Banking ’2' bore) 3‘ 8:{ M 4
Financial 687 Bvm| ¢ N
Companies ig (S\
ebentures and
Shares In N4 ‘g M A ~ A Ny
companies | "ﬁ
(v) | Other financial |, ;. g v
institutions, F
NSS, Postal t ) e84~ | I NA NP2 N
R P | 14
es, etc -
k
{(v) | Motor Vehicles :
(detalls of e Sor 4ir g YA 1 4 A
make, etc.) Wagon g , .,}l & r
2&/4
(vl) | Jewellery (give
detaile of A e § ,
weight and ﬁ% NA N A Ny
value) caly %g
1,35602/- <
(vli) | Other assets,
such as values A
of claims / i / A ?J 4 NA
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.
* Dependant here means a person substantially dependent on the income of the
employee,



Detaijls of Immovable assets

[Mote: Properties in }olnt ownership indicating the extent of joint ownership will
also have Lo be indicated]

Sr.
Nol

Dexcription Self

Dependant=1
Name

Spouse
ame(S)

Dependant-3 |
Etc, Name

Dependant-2
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Agricultural Land
- Location(s)

= Survey number(s) Alp
- Extent (Total
measurement)
-Current market value

MNA N

MO NA

(1)

Non-Agricultural Land
- Location(s})

- Survey number(s)

- Extent (Total i
measurement)
-Current market value

N A

?m)&.d;&k
! ag,éwﬁ-za@

/5,600 [~

MNA

3lA NA

(i)

Buildings (Commercial
and residential)
Location{s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

P

MNA N A

Ny NA

(iv)

Houses / Apartments,
etc.

- Location(s)

- Survey /daor N
number(s)

- Extent (Total
measurement)

- Current market
value

NA N A

U &g N#A

(v)

Others (such as
interest in property)

MNp-
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1 give hergin below the details of my liabiities / overdues to public financial
institutions and government dues:-
[Note | Please glve separate details for each item)

Sr, Description Hame & address of Bank / | Amount outstanding as
No, Financial Institutions(s) / on {2,285 e, v
Department (5)
(a) | (i} Loans from Banks <3s 12,385 poo /-
(it} Loans from financial
institutions Ikl A A
(iil) Government Dues:
{a) dues to departments N A N
dealing with government
accommadation
(b} dues to departments
dealing with supply of N A N&
| water -
(c) dues to departments
dealing with supply of N ™A
| electricity




(d) dues to departments;m
dealing with telephones

MA N A

(&) dues to departments
dealing with government
transport (including
_aircraft and helicopters)

AN ¥ N A

(Fy Other dues, If any

N A D

(b)

(1) Income Tax including
surcharge [Also indicate

the assessment year upto
which Income Tax Return
filed. Give also Permanent |
Account Number (PAN)]

MDPATSTISE

(il Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed,]

Al P N A

(ili) Sales Tax [Only in
case of proprietary
business|

jSps]

N A

(iv) Property Tax

cl

GPF/CPF/PRAN No. :-
Gender -

Date of 8irth i

Class/Group -

Cadre

Home District fe

s | Detal

PTs/BLA -/2322 |

[~ ] owmy

NG

o9 | | (DD/MM/YYYY)

2

(A/B/C)

T [BiAen i dhon sebta_cerpeinniar [P55H)

{Full Name e.g. B.A.S.-Bihar Administrative Service,

B.5,S.- Bihar Secretarlat Service etc.)

Ban ka

I hereby declare that the above details are true to the best of my
knowledge and belief,

----------------------
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Signature

Name of Employee: VJ/"] ﬂpﬂf*/ﬁ Nﬁ

Designation:.. gﬁ
Department: W\ﬁ\"f— ﬁpu\ﬂm Sc" v faf”l‘\

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prescribed format.



